IN THE HIGH COURT OF

ORISSA,CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :15-05-2026
Date 15.05.2026
c.C
Type

WP (C) - Order Dtd. 2026-05- [WRIT
36430/2026|15.05.2026 | o2] 50, [P.K.MOHANTY GENERAL 13 BRANCH-4

CRLA- BINDU SAGAR COURT NO. Order Dtd. 2026-05-
36245/202615.05.2026 0000000 [qunTy C.0. 5 14

ABLAPL- COURT NO. Order Dtd. 2026-05-
36246/2026|15.05.2026 [/, 500 (G.SAHOO C.0. 5 13

ABLAPL- COURT NO. Order Dtd. 2026-04-
36248/2026|15.05.2026 [, o0 A.K.BEHERA c.o. e o1

ABLAPL- COURT NO. Order Dtd. 2026-05-
36249/202615.05.2026 [0 00, [B.S.SWAIN c.o. by 07

ABLAPL- COURT NO. Order Dtd. 2026-04-
36250/2026|15.05.2026  [; i S0 R.PRADHAN c.o. by >3 BATL-2

ABLAPL- COURT NO. Order Dtd. 2026-05-
36251/202615.05.2026 [ oo M. MOHANTY c.o. by 15 BATL-1

ABLAPL- COURT NO. Order Dtd. 2026-05-
36253/202615.05.2026 [, oo K.DAS C.0. 15 04

ABLAPL- COURT NO. Order Dtd. 2026-05-
36254/202615.05.2026 /o0 oo K.DAS C.0. 15 04

ABLAPL- COURT NO. |Order Dtd. 2026-05-
36255/202615.05.2026 [/ /" o [K.DAS c.o. by 04 BATL-1

ABLAPL- COURT NO. Order Dtd. 2026-05-
36257/2026|15.05.2026 4673/202¢ M-R-SAHOO C.0. 15 04 BAIL-1

BLAPL- COURT NO. Order Dtd. 2026-05-
36258/202615.05.2026 |, /o0 0o [B.DAS C.0. by 15

WP (C) - COURT NO. Order Dtd. 2026-05- [WRIT
36259/202615.05.2026 9102/202¢ B+ K. PRADHAN |C.O. 15 13 BRANCH-1

BLAPL- COURT NO. Order Dtd. 2026-05-
36260/202615.05.2026 | 00, o |G.SAHOO C.0. by 15 BAIL-2

WP (C) - COURT NO. |Order Dtd. 2026-05-
36261/2026|15.05.2026 |y a0’y 0o, |[A. K. PRADHAN [C.O. e 13
136263/2026(15.05.2026  |BLAPL- G.SAHOO C.0.  |COURT NO. |Oorder Dtd. 2026-05- |[BAIL-1
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1727/2026 15 12

36264/202615.05.2026 gfég>5026 K PRADHAN igURT NO. ?gder Dtd. 2026-05-
l36265/2026|15.05. 2026 gié?}éoza K. PRADHAN COURT NO. (Order Dtd. 2026-05- WRIT
36266/202615.05.2026 |57 " M. K.MOHANTY COURT NO. |Order Dtd. 2026-05-
36267/2026|15.05.2026 giff}éoza K. PRADHAN QURT NO. Order Dtd. 2026-05- Rt e
l36268/2026|15.05. 2026 gié;};oz6 K. PRADHAN igURT NO. ?;der Dtd. 2026-05- giiECH—Z
36269/2026|15.05.2026 2;253;026 _p.DASH igURT NO. ?gder Dtd. 2026-05-
36270/2026|15.05.2026 g§é$>5026 K. PRADHAN SgURT NO. igder Dtd. 2026-05- giiECH—4
36271/2026|15.05.2026 33?535026 R. SAHOO igURT NO. ?gder Dtd. 2026-05-
36272/2026|15.05.2026 25252356 _R.NAYAK SiURT NO. ggder Dtd. 2026-07-
36273/2026|15.05.2026 g§é§}5026 K. PRADHAN SZURT NO. ggder Dtd. 2026-05-
36274/2026(15.05.2026 [y S50 o M.R.SAHOO SQURE NO. [Order Drd. 20267057 lgarr-
36275/2026 |15.05.2026 §§é$>;026 K. PRADHAN COURT NO. Order Dtd. 2026705 IR s
36276/2026|15.05.2026 252535026 N SATAPATHY SZURT NO. ggder Dtd. 2026-05-
36277/2026/15.05.2026 2533}5026 K. PRADHAN giURT NO. ?gder Dtd. 2026-05- g?iECH—5
36278/2026(15.05.2026 |;Jcc oo [R.K.MALLICK SQURT NO. [Order Ded. 20267057 garr-
36279/2026|15.05.2026 22?53;026 K MALLICK giURT NO. ?gder Dtd. 2026-05-

WRIT
36280/2026115.05.2026 256(8)/;026 K. PRADHAN (;Z)URT NO. (igder Dtd. 2026-05- ?E?SCI:IS{ION

BENCH-1)
36282/2026|15.05.2026 ?32535026 K. MOHANTY EZURT NO. ?gder Dtd. 2026-05-
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BLAPL-

COURT

NO.

Order

Dtd.

2026-05-

36284/2026(15.05.2026 |5 077 . |p.P.DASH - o
36286/202615.05.2026 ?5882;2014 P.JENA COURT NO. ?Zder Dtd. 2026-05- wRIT
36287/202615.05.2026 ?5{22;2014 p.JENA COURT NO. ?Zder Dtd. 2026-05- wRIT
36288/2026(15.05.2026 igésgg;6 N.ROUT COURT NO. ggder Dtd. 2026-07-
36289/2026(15.05.2026 52252356 N.ROUT COURT NO. ggder Dtd. 2026-07-
36290/2026|15.05.2026 gggsgg;6 J.D.MUDULT SZURT NO. ggder Dtd. 2026-07-
36291/2026|15.05.2026 f?g%35026 B. SAHOO SEURT NO. igder Dtd. 2026-05- ;?égINAL
36292/2026(15.05.2026 g?igS;OZS S.PRADHAN cogRm NO- Order Dtd. 2026-06-
36293/2026(15.05.2026 f?gg35026 R. PRADHAN cogRm NO- Order brd. 2026-05-
36294/2026(15.05.2026 ng;2026 B.K.PATI cogRT NO- gider Dtd. 9999-12- wRIT
36295/202615.05.2026 2%5;2026 L.K.NAYAK gogig NO. ?gder Dtd. 2026-05-
36296/202615.05.2026 §§5;2026 M.MOHANTY Sogig NO. ?;der Dtd. 2026-05-
36297/202615.05.2026  |Soe . |H.K.MOHANTA COURT NO. |Order Dtd. 2026-05-
36298/2026(15.05.2026 525;2026 H.K.MOHANTA CogRT NO- Order brd. 2026-05-
36299/202615.05.2026 g§§§;024 D.P.DASH COgRT MO ggder Dtd. 2026-06-
36300/2026(15.05.2026 §§2¥§626 S.PATRA CogRT NO- Order Dtd. 2026-05-
36301/2026(15.05.2026 §§Z¥§626 P.K.DAS COURT NO- ?;der Dtd. 2026-05-
36302/2026115.05.2026 $§g¥5;024 N.R.BEHERA gOURT NO. Sider Dtd. 2026-05-
36303/2026|15.05.2026 %E;ZOM b K. MOHANTY gOURT NO. 8J§der Dtd. 2026-05-




36304/2026|15.05.2026 §¥?52354 .BEHERA §OURT NO- ggder ped. 2026705 EéiiéION
36305/2026|15.05.2026 §§2g35025 .K.LENKA §OURT NO- ?;der ped. 2026705
[36306/2026]115. 05. 2026 Z§i§35025 . SAHOO gOURT NO- ?gder prd. 2026705
[36308/2026]115. 05. 2026 ST??Bza .K.SAHOO EOURT NO- Sgder prd. 2026707
l36309/2026|15.05. 2026 32223;026 .K.PATRA COURT NO. [ovder Dtd. 2026-04-
36310/202615.05.2026 > M7 Is.R.MOHAPATRA COURT NO. [oxder Dtd. 2026705
36311/2026|15.05.2026 §§g¥5626 .R.SENAPATI EOURT NO- ?Zder prd. 2026705
36313/2026|15.05.2026 225/2025 .DAS EOURT NO- ?gder ped. 2026705
36314/202615.05.2026 ??;/2025 .DAS CouRE O igder ped. 2026-05-
2631572026 1505 202 ?§15/2025  oanon COURT 0. ?gder Dtd. 2026-05- URIT
2631772026 1505 202 ??;/2025  oanon COURT 0. ?gder Dtd. 2026-05- URIT
vo318/2026 15 05 202¢ 2?3/2025 P EOURT NO. ggder Dtd. 2026-05- WRIT
36319/2026|15.05.2026 gg§$3;026 .C.MUDULI EOURT NO- ?gder prd. 2026705-
36320/202615.05.2026 225;2026 .K. SAHOO CoURE O 8§der ped. 2026705
36321/2026(15.05.2026 i?g?gg;6 . PATTANATK SooRE e gzder ped. 2026-02-
36323/2026(15.05.2026 i?ig/2025 .K.BEHERA ggURT No- ggder prd. 2025-1=
36325/202615.05.2026 2582}5026 .SWAIN SOURT NO. rder brd. 2026705 o NCH-S
36326/2026|15.05.2026 ggég}5026 . SAMAL iOURT NO- ?Zder ped. 2026705 EEﬁECH_6
36327/2026|15.05.2026 ggii};026 .R.ROUTRAY iOURT NO. ?Zder btd. 2026-05- gii;CH_7
36329/2026(15.05.2026 22233;025 .N.SETHI SOURT NO. jonder Dtd. 20267057
36330/2026|15.05.2026 §2§$35026 .K.BISWAL iOURT NO- ?Zder ped. 2026705
36331/2026|15.05.2026 §2223;026 .K.PRADHAN EOURT NO- ?Zder ped. 2026705
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WP (C) -

COURT

NO.

Order

Dtd.

2026-05-

36332/2026|15.05.2026 1580/2026 N.ROUT 1 13
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-06- |BRANCH
36334/2026|15.05.2026 9800/2026 S.SAHOO 1 29 (DIVISION
BENCH-2)
BLAPL- COURT NO. |Order Dtd. 2026-05-
36335/2026|15.05.2026 4384/2026 RK MALLICK 1 13 BAIL-2
BLAPL- COURT NO. |Order Dtd. 2026-05-
36336/2026|15.05.2026 4330/2026 RK MALLICK 1 13 BAIL-2
WP (C) - COURT NO. |Order Dtd. 2026-06-
36337/2026|15.05.2026 9801/2026 S.SAHOO 1 59
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-06- |BRANCH
36338/2026|15.05.2026 9805/2026 S.SAHOO 1 59 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
36339/202615.05.2026 || 555 5, [P K PRADHAN 1 13 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 2026-06- |[WRIT
36340/2026|15.05.2026 9807/2026 S.SAHOO 1 59 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-06-
36341/2026|15.05.2026 9812/2026 S.SAHOO 1 59
WP (C) - COURT NO. |Order Dtd. 2026-06- |[WRIT
36342/2026|15.05.2026 9820/2026 S.SAHOO 1 29 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2026-04- [WRIT
36343/2026|15.05.2026 10481/2026 K.C.DAASH 1 o1 BRANCH-7
CONTC- COURT NO. |Order Dtd. 2026-05-
36344/2026|15.05.2026 1231/2026 G.R.PATRA 1 14
WP (C) - COURT NO. |Order Dtd. 2026-06- |WRIT
36345/2026|15.05.2026 25320/2025 M.K.MOHANTY 1 29 BRANCH-2
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
36346/2026/15.05.2026  |5g30/50,6 R-K.BARIK 1 05 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36347/2026/15.05.2026 | ooy 5q5 [D-K.MOHANTY 1 14 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2026-06- |WRIT
36348/2026115.05.2026 | 0055 505, |S- K. PANDA 1 29 BRANCH-2
WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
36349/2026|15.05.2026 14908/2026 G.R.PATRA 1 14 BRANCH-1
ABLAPL- COURT NO. |Order Dtd. 2026-05-
36350/2026(15.05.2026 3387/202¢ |7 KAMILA 15 08
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WP (C) -

COURT

NO.

Order

Dtd.

2026-05-

WRIT

36351/202615.05.2026 |}, )7 IS K.BISWAL o o WRIT
36352/2026|15.05.2026 ?§§§5§626 J KAMILA igURT NO. gfder Dtd. 2026-05- |, ..
36353/202615.05.2026 ?Z;g2;2026 A.K.ROY COURT NO. ?Zder Dtd. 2026-05- R
WRIT
36354/202615.05.2026 ?gég;;zoza H.SUNDARA COURT NO- ?ider Dtd. 2026-05- ?§?$§§ION
| BENCH-3)
36355/202615.05.2026 ?gégé;2026 B.SAMAL ggURT NO. ?Zder Dtd. 2026-05- R
36356/202615.05.2026 ?5322;2026 D.K.JENA COURT NO. ?Zder Dtd. 2026-05- RIT
36357/2026|15.05.2026 225?52626 B.TRIPATHY EOURT NO. gzder Dtd. 2026-05-
36358/202615.05.2026 2??53;026 gﬁiggi? EOURT NO. Cl)zder Dtd. 2026-05-
36359/202615.05.2026 ?zéii;2026 G ROUT EOURT NO. ?Zder Dtd. 2026-05- R
36368/202615.05.2026 gié§>5025 S. NAYAK EOURT NO. ggder Dtd. 2026-05- EEiECH_5
36370/2026(15.05.2026 ?5;22;2026 G. R. PATRA igURT NO. ggder btd. 2026-08- gii;CH_3
36371/2026|15.05.2026 ?zégi;2026 M. NAYAK igURT NO. ?gder Dtd. 2026-05- giiECH—g
36372/2026|15.05.2026 ?iéii;2026 B. K. SETHY SSURT NO. ?gder Dtd. 2026-05-
36374/2026|15.05.2026 ?5222;2026 A MOHANTY igURT NO. gzder Dtd. 2026-05- g?igCH_2
36375/2026|15.05.2026 ?iég;;2026 b K. LENKA igURT NO. ?gder Dtd. 2026-05- g?iECH—5
36377/2026(15.05.2026 ?Zéii;2026 A. PATI COURT NO. (Order Dtd. 2026-05-
36379/2026|15.05.2026 25222;2025 P. K. JENA igURT NO. ?gder Dtd. 2026-05- g?igCH_2
36380/202615.05.2026 ?5422;2026 B. SINGH COURT NO- gider Dtd. 2026-07- RIT




WP (C) - COURT NO. |Oorder Dtd. 2026-05-
36381/2026(15.05.2026 |50 0 D, SAMAL . 55
| WP (C) - COURT NO. |order Dtd. 2026-05-
36382/2026|15.05.2026  |1o.25 0 M. R. ROUTRAY . 3
| WP (C) - COURT NO. |Order Dtd. 2026-07-
36384/2026|15.05.2026 | o, -"0 0 R. R. DAS 23 o8

WRIT

WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH

36385/2026|15.05.2026 |1, 5.0 oo |A. C. R. DAS 3 3 (DTVISTON
BENCH-1)

WP (C) - S. R. COURT NO. |Order Dtd. 2026-05-
36386/202615.05.2026 1,41 ¢4 /5026 MOHAPATRA 23 13

WP (C) - P. K. COURT NO. |Order Dtd. 2026-05- |[WRIT
36388/2026115.05.2026 |1/ )15 /5026 PATTANAYAK 23 11 BRANCH-5

WP (C) - COURT NO. |Oorder Dtd. 2026-05- |WRIT
36389/2026|15.05.2026 |, 0050 o M. MOHANTY 23 3 ERANCH-€

WP (C) - COURT NO. |0order Dtd. 2026-05-
36390/2026(15.05.2026 |7 700 M. R. ROUTRAY -3 1

WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36391/2026(15.05.2026 |- 0070 |[U. K. PANDA 3 1 R ANCH- 1

CRLA- COURT NO. |order Dtd. 2026-07- |CRIMINAL
36392/2026|15.05.2026 | --."% . |B. DAS c 30 ADDLAL

WP (C) - COURT NO. |0order Dtd. 2026-07- |[WRIT
36400/2026|15.05.2026 |2 e’ 0 o |S.DAS e 20 ERANCH-8

WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT
36401/2026|15.05.2026 o o0 |H.K.PANDA e i ERANCH-2

WP (C) - COURT NO. |0order Dtd. 2026-06- |[WRIT
36402/2026|15.05.2026 |1, oo 0 o |A.MOHANTY 3 30 ERANCH-1

WP (C) - COURT NO. |Oorder Dtd. 2026-05-
36403/2026|15.05.2026 |g oo o |T.R.DAS 3 3

WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36404/2026|15.05.2026  |[5oc) o0, o [R.M.NAYAK 3 07 R ANCH-T

ARLAPL- PANCHANAN COURT NO. |Order Dtd. 2026-04-
36405/2026|15.05.2026 (S ' S o (ad it 23 25 BATL-2

WP (C) - COURT NO. |Order Dtd. 2025-10- |[WRIT
36406/2026|15.05.2026 |, 0000 o [K.C.PANDA . e R ANCH-S

WP (C) - COURT NO. |Oorder Dtd. 2026-07- |WRIT
36407/2026/15.05.2026 |11 150 /55 M-MISHRA 5 20 BRANCH-3

WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36408/2026|15.05.2026 o0 o2y 0, o |N.D. TRIPATHY 5 T R ANCH-8

WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT
36409/2026(15.05.2026 117322023 |N-D-TRIPATHY 5 14 BRANCH-8

,—\|HZ,—\
—~ | T &

==

AN

ZA|
= =




RPFAM- COURT NO. |Order Dtd. 2026-05- |FIRST
36410/2026/15.05.2026 95/2025 K.MOHANTY 5 04 APPEAL

RPFAM- COURT NO. |Order Dtd. 2026-05- |FIRST
36411/2026/15.05.2026 95/2025 K.MOHANTY 5 04 APPEAL
| WP (C) - COURT NO. |Order Dtd. 2026-05-
36412/2026/15.05.2026 14859/2026 P. K. JENA 5 13

WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36413/2026(15.05.2026 15213/202¢ B-K-MOHARANA 5 14 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2026-05-
36414/2026/15.05.2026 29052/2024 T.K.NAYAK 5 11

WP (C) - COURT NO. |Order Dtd. 2026-05-
36415/2026/15.05.2026 3639/2026 B.K.SETHI 5 13

BLAPL- AJIT KUMAR COURT NO. |Order Dtd. 2026-05-
36416/2026(15.05.2026 4442/2026 |PANDA 5 14

WP (C) - COURT NO. |Order Dtd. 2026-07- |[WRIT
36417/2026/15.05.2026 15079/2026 U.DAS 23 08 BRANCH-7

WP (C) - COURT NO. |Order Dtd. 2026-07-
36418/2026|15.05.2026 15061/2026 U.DAS 23 28

WP (C) - COURT NO. |Order Dtd. 2026-05-
36419/2026/15.05.2026 15241/2026 K.C.SWAIN 3 15

WP (C) - COURT NO. |Order Dtd. 2026-05- |WRIT
36420/2026/15.05.2026 15190/2026 K.C.PANDA 23 14 BRANCH-4

WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36421/2026/15.05.2026 15150/2026 R.MALLICK 23 14 BRANCH—6

WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36422/2026/15.05.2026 5076/2026 B.K.SINGH 3 13 BRANCH-8

WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36423/2026115.05.2026 |} c/c 5g5 (B-N.LENKA 23 13 BRANCH-5

WRIT

WP (C) - COURT NO. |Order Dtd. 2026-05- |BRANCH

36424/2026(15.05.2026 14667/2026 M.R.BARIK 12 20 (DIVISION
BENCH-3)

WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36425/2026(15.05.2026 14674/2026 L.SAHOO 12 13 BRANCH-5

WP (C) - COURT NO. |Order Dtd. 2026-05-
36426/2026/15.05.2026 29052/2024 T.K.BARIK 12 11

WP (C) - COURT NO. |Order Dtd. 2026-05-
36427/2026/15.05.2026 29052/2024 N.K.ROUT 12 11
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36428/202615.05.2026 ?§£$>5026 RANANDA COURT 1. ?gder Dtd. 2026-04- URIT
WRIT
36429/2026|15.05.2026 ?5522;2026 U.P.BAG igURT NO. ggder Dtd. 2026-05- ?§?$§§ION
BENCH-2)
36431/2026(15.05.2026 |3--2000 . |SR PATTANATK COURT NO. (Order Dtd. 2026-04-
36432/2026(15.05.2026 §§E§S;026 M.R.SAHOO COURT NO. ?gder Dtd. 2026-05-
36433/2026(15.05.2026 5232525 R.K.MALLICK COuRT NO- gfder Dtd. 9999-12-
36434/202615.05.2026 ?28?52626 BR SENAPATI igURT NO. ggder Dtd. 2026-04- |, .. o
36435/2026(15.05.2026 238%5626 G.R.PATRA COURT NO. Order Dd. 2026-05-
36436/202615.05.2026 25252356 P.BASTIA COURT NO. igder ptd. 2026-07-
36437/2026|15.05.2026 222?52626 D BARIK SZURT NO. ?gder Dtd. 2026-05- | .
36438/202615.05.2026 gg§23;026 B.C.PURAN SEURT NO. ?gder Dtd. 2026-05-
36439/202615.05.2026 §2§235026 B.C.PURAN SZURT NO. ?;der Dtd. 2026-05-
36440/2026|15.05.2026 222?52626 AK RANA SZURT NO. ?zder Dtd. 2026-05-
36441/202615.05.2026 gg§§3;026 B.C.PURAN SEURT NO. ?gder Dtd. 2026-05-
36442/202615.05.2026 §2§535026 B.C.PURAN EEURT NO. ?gder Dtd. 2026-05-
36443/2026(15.05.2026 ?23?52626 AK NAYAK COURT NO. [order Dtd. 2026-05- |gpyp o
36444/2026|15.05.2026 i?§§?¥825 A K.BEHERA SZURT NO. ?zder Dtd. 2026-05-
36445/202615.05.2026 5?2252625 D.SWAIN COURT NO. ?Zder Dtd. 2026-05-
36446/2026(15.05.2026 ?23552526 S BEHERA COURT NO. ?Zder Dtd. 2026-05-
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BLAPL-

COURT NO.

Order

Dtd.

2026-05-

36447/2026(15.05.2026 500700 1B sTNGH 9 o BATL-1
BLAPL- COURT NO. Order Dtd. 2026-05-
36448/2026/15.05.2026 2770/2026 SK SUNDARA 01 14
CHIEF
36449/202615.05.2026 2532855 P.K.BEHERA JUSTICE'S ggder btd. 2026-07-
COURT
CHIEF
36450/202615.05.2026 2;2532026 SR SINGH JUSTICE'S ?Zder ptd. 2026-05
COURT
CHIEF
36451/202615.05.2026 2??53;026 SK NAYAK JUSTICE'S fzder ptd. 2026-05-
COURT
CHIEF
36452/202615.05.2026 | LAPLT PK ROUTRAY JUSTICE's Order Dtd. 2026-05-
2767/2026 14
COURT
CHIEF
36453/202615.05.2026 22%53;026 R SINGH JUSTICE'S gzder ptd. 2026-05-
COURT
CHIEF
36454/202615.05.2026 232?3;026 J SAHOO JUSTICE'S ?Zder Ptd. 2026-05-
COURT
CHIEF
36455/202615.05.2026 | PLAPL- J KAMILA JUSTICE's Order Dtd. 2026-05- |, ., o
13701/2025 14
COURT
BLAPL- COURT NO. Order Dtd. 2026-04-
36458/202615.05.2026  |5%\007 o [PK MISHRA oy o
ABLAPL- COURT NO. |order Dtd. 2026-05-
36459/202615.05.2026  SCETD o |gR BISWAL s o
ABLAPL- COURT NO. |order Dtd. 2026-05-
36460/202615.05.2026 5o fT0  IsK AHESAN s o
ABLAPL- COURT NO. |order Dtd. 2026-05-
36462/2026(15.05.2026 5002000 s pasH oy o BATL-1
WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
36463/202615.05.2026 | )cood oo (N.ROUT ooy o oTVISTON
BENCH-3)
ABLAPL- COURT NO. Order Dtd. 2026-05-
36464/202615.05.2026 302" BK DAAT oo o
WA- COURT NO. Order Dtd. 2026-05-
36465/2026(15.05.2026 |7 0 |S.K.SAHOO oo o
ABLAPL- COURT NO. Order Dtd. 2026-05-
36466/202615.05.2026 ot P JENA oo > BATIL-2
ABLAPL- COURT NO. Order Dtd. 2026-05-
36467/202615.05.2026 20227 [RK BARIK oo >
WP (C) - COURT NO. |order Dtd. 2026-05- |[WRIT
36468/202615.05.2026 1,00 |S.BISWAL oo o e




(DIVISION
BENCH-2)
ABLAPL- COURT NO. Order Dtd. 2026-05-
36469/2026/15.05.2026 5091/2026 SK PRUSTY 5 OLD 17
ABLAPL- COURT NO. Order Dtd. 2026-05-
36470/202615.05.2026  oo>200 o DAS S >
WP (C) - COURT NO. Order Dtd. 2026-05- |WRIT
36471/202615.05.2026 |30 1) IS R.SETHI S o N ANCHA1
ABLAPL- COURT NO. Order Dtd. 2026-05-
36472/2026115.05.2026 5128/2026 RK MALLICK 3 OLD 17
WP (C) - COURT NO. Order Dtd. 2026-05-
36474/202615.05.2026 | )5 ()7 |T.K.MOHANTA oy o
WP (C) - COURT NO. Order Dtd. 2026-05- |WRIT
36475/202615.05.2026 |10 1207 IS R.SETHI oy o N NCHA1
WRIT
WP (C) - COURT NO. Order Dtd. 2026-05- |BRANCH
36477/202615.05.2026 |10 007 IS NAYAK oy e oTvISTON
BENCH-2)
CHIEF
WP (C) - . |order ptd. 9999-12- [WRIT
36480/202615.05.2026 |1, ()7 Ir.K.NAYAK JUSTICE'S |3 N NCH_ s
COURT
CHIEF
36481/2026|15.05.2026 "L (C)~ M.R.BARIK JUSTICE's [OTder Dbtd. 2026-05-
9709/2026 13
COURT
CHIEF
WP (C) - . |order ptd. 2026-05- [WRIT
36483/202615.05.2026 |10 )7 Is.P.PAL JUSTICE'S |7 N NCH-2
COURT
CHIEF
WP (C) - . |order Dptd. 2026-05- [WRIT
36486/202615.05.2026 |15 0L |1 K.NAYAK JUSTICE'S |72 N NCH_
COURT
CHIEF
WP (C) - . |order ptd. 2026-05- |WRIT
36487/202615.05.2026 |10 )7 IS K. SAHU JUSTICE'S |07 N ANCHL T
COURT
CHIEF
36490/2026(15.05.2026 | (C) S.BISWAL JUSTICE's Order Dtd. 2026-07
14446/2026 28
COURT
CHIEF
36492/2026|15.05.2026 |"E(C)~ S.K.BEHERA JusTICE's Order Dtd. 2026-07-
14479/2026 14
COURT
CHIEF
36493/2026|15.05.2026 |'E(C) S.K.SAHU JUSTICE's Order Dtd. 2026-05
14152/2026 13
COURT
CHIEF
36494/202615.05.2026 ?Z;Sé/2026 S.K.SAHU JUSTICE'S ?ider Ptd. 2026-05
COURT
CHIEF
WP (C) - . lorder ptd. 9999-12-
36495/202615.05.2026 |/ S0)T 1S K. SARU JUSTICE'S 3]

COURT

| ==~

w Z/«|FJZ,A
W~ e~




CHIEF

WP (C) - o Order Dtd. 2026-05- |WRIT
36496/2026/15.05.2026 628172026 K.C.PANDA JUSTICE'S 11 BRANCH-5
COURT
CHIEF
WP (C) - , o |Order Dtd. 2026-05- |WRIT
36499/2026(15.05.2026 11848/202¢6 |B-RANA JUSTICE'S | BRANCH-1
COURT
CHIEF
WP (C) - o Order Dtd. 2026-05- |WRIT
36500/2026/15.05.2026 11739/2026 B.RANA JUSTICE'S 06 BRANCH-6
COURT
CRLMC- TUKUNA KUMAR COURT NO. |Order Dtd. 2026-05-
36501/2026/15.05.2026 4127/2025 |MISHRA 2 OLD 12
CMP- COURT NO. |Order Dtd. 2026-07-
36502/2026/15.05.2026 §21/2026 P BASTIA 2 OLD 01
RSA- COURT NO. |Order Dtd. 9999-12- |SECOND
36503/2026(15.05.2026 106/2024 S R BARIK 51 31 APPEAL
WP (C) - COURT NO. |Order Dtd. 2026-05-
36504/2026/15.05.2026 1428172026 B BEHERA 51 14
RSA- COURT NO. |Order Dtd. 9999-12- |SECOND
36505/2026/15.05.2026 976/2025 P BASTIA 12 31 APDEAL
RSA- COURT NO. |Order Dtd. 9999-12-
36506/2026/15.05.2026 340/2025 B K PANDA 21 .
RSA- COURT NO. [0rder Dtd. 9999-12-
36507/2026/15.05.2026 936/2026 P C MOHANTY 21 31
RSA- COURT NO. |Order Dtd. 9999-12- |SECOND
36508/2026/15.05.2026 199/2023 B K PANDA 21 31 APDEAL
RSA- COURT NO. |Order Dtd. 9999-12- |SECOND
36509/2026/15.05.2026 210/2025 R RAJGIR 17 31 APPEAL
RSA- COURT NO. |Order Dtd. 9999-12-
36510/2026/15.05.2026 282/2024 K N SAHOO 17 31
RSA- COURT NO. |Order Dtd. 9999-12-
36511/2026/15.05.2026 526/2025 S MOHARANA 17 31
MATA- COURT NO. Order Dtd. 2026-07-
36512/2026/15.05.2026 105/2026 G.C.BARIK 1 10
CRLA- COURT NO. |Order Dtd. 9999-12-
36518/2026/15.05.2026 1464/2025 L.D.SAHOO-A 6 31
RSA- COURT NO. |Order Dtd. 9999-12- |SECOND
36520/2026/15.05.2026 66/2017 K.K.MOHANTA 01 31 APPEAL
WP (C) - COURT NO. |Order Dtd. 2026-07-
36523/2026/15.05.2026 13000/2026 J.D.MUDULI 1 06
WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36525/2026/15.05.2026 90172/2023 L.D.PANDA 1 08 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025-10- |[WRIT
36527/2026/15.05.2026 2130/2025 P.K.LENKA p 16 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2026-05- |[WRIT
36528/2026/15.05.2026 841/2026 S.R.SAHOO 1 19 BRANCH-5
| WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT
36529/2026/15.05.2026 12057/2026 S.PATRA 1 13 BRANCH-3




ABLAPL- JADUNATH COURT NO. |Order Dtd. 2026-05-
36530/2026(15.05.2026 5087/2026 |PRADHAN 3 OLD 11 BAIL-2
SA- COURT NO. |0rder Dtd. 2022-09-
36535/2026(15.05.2026 197/1994 Y .DAS 7 06
RSA- COURT NO. |Order Dtd. 9999-12-
36536/20261(15.05.2026 361/2024 B.K.PANDA o1 31
WP (C) - COURT NO. |Order Dtd. 2026-05-
36538/20261(15.05.2026 14916/2026 R.B.MISHRA o1 14
RSA- COURT NO. |0order Dtd. 9999-12- |SECOND
36540/20261(15.05.2026 183/2025 D.NAYAK 12 31 APPEAL
RSA- COURT NO. |Order Dtd. 9999-12-
36541/20261(15.05.2026 198/2026 D.NAYAK o1 31
WP (C) - COURT NO. |Order Dtd. 2026-06- |[WRIT
36543/20261(15.05.2026 15001/2026 R.C.MUDULI o1 30 BRANCH-4
WA- COURT NO. |order Dtd. 2026-05- |WRIT
36549/2026|15.05.2026 oo o0, |S.DAS 1 07 ADDEAL
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-04- |BRANCH
36550/20261(15.05.2026 16693/2019 S.DAS o1 29 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Judgement Dtd. 2026- BRANCH
36551/2026(15.05.2026 16693/2019 S.R.DASH 51 04-22 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Judgement Dtd. 2026- BRANCH
36552/20261(15.05.2026 16693/2019 S.C.BISWAL o1 04-22 (DIVISION
BENCH-2)
ABLAPL- COURT NO. |Order Dtd. 2026-04-
36553/2026(15.05.2026 3537/2026 AS PAUL 51 59 BATL-1
CHIEF
WA- .. lorder Dtd. 9999-12- [WRIT
36554/2026(15.05.2026 | = oo [B.DAS JUSTICE'S |5, ADDEAL
COURT
CHIEF
WA- .. |order Dtd. 2026-05- |WRIT
36555/2026(15.05.2026 355/2024 B.DAS JUSTICE'S 12 APPEAL
COURT
CHIEF
WA- 1o Order Dtd. 2026-05- WRIT
36556/2026/15.05.2026 2015/2024 S.K.PRADHAN JUSTICE'S 13 APDEAL
COURT
CHIEF
36557/2026 |15.05.2026  |"A~ S.K.PRADHAN JusTICE's Order Dtd. 2026-05-
2964/2024 13
COURT
WP (C) - CRIEE Order Dtd. 2026-05- g?iECH
36558/2026/15.05.2026 15202/2026 R.K. BARIK ggS;$CE S 14 (DIVISION
BENCH-2)
[36559/2026[15.05.2026  |wp(C) - R. K. BARIK CHIEF Order Dtd. 2026-05- |[WRIT




15173/2026 JUSTICE'S |14 BRANCH-8
COURT

| WP (C) - COURT NO. |order Dtd. 2026-06- |WRIT
36560/2026(15.05.2026  |,- o3 oo [P. K. LENKA : o R ANCH-2
| BLAPL- COURT NO. |Order Dtd. 2026-05-
36561/2026(15.05.2026 |, 500" o o |JINURANT : Y
| CRLA- SATLENDRA COURT NO. |Order Dtd. 2026-05-
36562/2026/15.05.2026  |1)03,5054 |RISWAL 2 OLD 14
| SA- COURT NO. |Judgement Dtd. 2022-
36564/202615.05.2026 |00 100, |J.B.KAR . Dooe

ABLAPL- COURT NO. |Oorder Dtd. 2025-05-
36566/2026/15.05.2026 2647/2025 S. CHOUDHURY 01 12

BLAPL- COURT NO. Order Dtd. 2026-05-
36567/2026|15.05.2026 |,/ " . |G.R.PATRA o4 Y BATL-2

BLAPL- COURT NO. Order Dtd. 2026-05-
36568/2026(15.05.2026 | /o o |A.K.BEHERA o4 Y

BLAPL- COURT NO. Order Dtd. 2026-05-
36569/2026(15.05.2026 |, 0" o o (G.SAHOO o4 Y

BLAPL- COURT NO. Order Dtd. 2026-05-
36570/202615.05.2026 |/ o o |P.K.BARIK o4 iy

CONTC- COURT NO. Order Dtd. 2026-03-
36571/2026(15.05.2026 |5 007 o [H. K. PANDA o3 05

WP (C) - COURT NO. |order Dtd. 2026-05- |WRIT
36574/2026(15.05.2026 1o 00 oo [H. K. PANDA > o1 R ANCH-2

BLAPL- COURT NO. |Order Dtd. 2026-05-
36575/2026(15.05.2026 |20 "0 - |J PRADHAN O Y BATL-1

BLAPL- COURT NO. |Order Dtd. 2026-05-
36576/2026(15.05.2026 |, 1270 o |G SRHOO O Y BATL-1

CRLREV- COURT NO. |Order Dtd. 2026-05-
36577/2026(15.05.2026 ;"0 - K. K. NATH o4 e

BLAPL- COURT NO. Order Dtd. 2026-05-
36578/2026(15.05.2026 |, |D SAMAL o4 Y BATL-2

BLAPL- COURT NO. Order Dtd. 2026-05-
36579/2026(15.05.2026 |,/ 00 o |C RANA o4 Y BATL-2

BLAPL- COURT NO. Order Dtd. 2026-05-
36581/202615.05.2026 |00 . |J PRADHAN o4 Y

BLAPL- COURT NO. Order Dtd. 2026-05-
36582/2026|15.05.2026 |, /0 0" [BIPLAB S o4 Y BATL-2

BLAPL- COURT NO. Order Dtd. 2026-05-
36583/2026|15.05.2026 |,/ " o |UP BAG oa Y BATL-2

BLAPL- COURT NO. Order Dtd. 2026-05-
36584/202615.05.2026 |,/ © 0 o |J PRADHAN o4 Y




BLAPL-

COURT

NO.

Order

Dtd.

2026-05-

36585/2026(15.05.2026 70700 Ik paNT - o
36589/2026(15.05.2026 322535026 A.K.JATI SoURE O ?Zder btd. 2026-05- lpp1p
36591/2026|15.05.2026 322535026 P.K.MISHRA SZURT NO. ?Zder Dtd. 2026-05-
36592/202615.05.2026 322535026 H.N.MOHAPTRA SoURE O ?Zder btd. 2026-05- lgp1p o
36593/202615.05.2026 22253;026 G. SAHOO COURT NO. ?Zder Dtd. 2026-05-
36596/2026(15.05.2026 ?gég;;2026 S.R.SAHOO COURT NO. |Order Dtd. 2026-05- i
36598/2026 |15.05.2026 ?gégi;2026 S. K. MOHANTY COURT No.|Order Dtd. 2026-05- WRIT
36599/202615.05.2026 ?iégg;2026 S.DAS COURT NO. ?ider Dtd. 2026-05- RIT
36601/202615.05.2026  |; /020" A K.MOHANTY COURT NO. lorder Dtd. 2026-05-
36602/2026|15.05.2026 222535026 M.R. SAHOO SOURT NO. 2Zder Dtd. 2026-05-

WRIT
36604/2026(15.05.2026 ?5582;2026 P. R. SWAIN iOURT NO. igder Dtd. 2026-05- ?§?$§SION

BENCH-1)
36605/2026|15.05.2026 §$§2;2024 C.SAHU gogig NO. 2ider Dtd. 9999-12-
36606/202615.05.2026 §$2¥2608 A T NAYAK COPRT MO Order Dtd. 2026-05- CRININAL
36609/202615.05.2026 §i§g3;026 B . MOHANTY Sogig NO. ?Zder Dtd. 2026-05-
36610/2026(15.05.2026 22253;026 M.MOHANTY COURT NO. Order brd. 2026-05-
36611/2026(15.05.2026 ?§£Z;;2026 H. K. PANDA COURT NO. (0rder DEd. 2026-05- R
36612/202615.05.2026 22?53;026 R.K.MALLICK gogig NO- izder btd. 2026-05- lpp1p
36613/2026(15.05.2026 22?53;026 S.BISWAL SooR e ?ider btd. 2026-05- lgp1p
36614/2026(15.05.2026 22253;026 B. SAMMADAR gogig NO. ?Zder btd. 2026-05- lpp1p o
36615/202615.05.2026 22253;026 PK DASH SooRs e ?Zder btd. 2026-05- lpp1p»




36616/2026(15.05.2026 22253;026 S.K.PRADHAN COURT NO. Order Drd. 2026-05-
36617/2026(15.05.2026 322535026 DP DASH COgRT MO Order Ded. 2026-05- lpapy o
36618/2026(15.05.2026 |3 00 0 [B.S.SWAIN COURT NO. |Order Dtd. 2026-05-
36619/2026(15.05.2026 222§3;026 S MOHARANA COURT MO Order Dtd. 2026-05-
36620/2026(15.05.2026 232352626 A.N.RATH COURT NO. (0rder Dtd. 2026-05-
36621/2026(15.05.2026 32?535026 S.K.SUNDARA JOgRT MO Order Drd. 2026-05- |, o0 5
36622/2026(15.05.2026 22?532026 A.K.MISHRA SOgRT MO order DEd. 2026-05- | .o 5
36623/202615.05.2026 §Z§§35026 DP DASH COgRT MO Order Dtd. 2026-05- |, o,
36624/2026|15.05.2026 22253;026 J PRADHAN gogig NO. ?Zder Dtd. 2026-05-
36625/2026(15.05.2026 222532026 G SAHOO gogig NO. ?zder Dtd. 2026-05-
36626/202615.05.2026 22?535026 SP SAMANTA gogig NO. ?Zder Dtd. 2026-05-
36627/202615.05.2026 ?zégé;2026 M. DAS gogig NO. ?Zder Dtd. 2026-05- RRIT
36628/202615.05.2026 |, 2207 8P TANGA COURT NO. |Order Dtd. 2026-05-
36629/202615.05.2026 22?53;026 RK BARIK gogig NO. ?zder Dtd. 2026-05-
36630/202615.05.2026 222535026 N SAHOO gOURT NO. ?gder Dtd. 2026-05-
36652/2026|15.05.2026 22?53;026 PK MOHANTY gOURT NO. ?zder Dtd. 2026-05-
36655/202615.05.2026 ?5522;2026 H.K.DASH gOURT NO. ?gder ptd. 2026-05- WRIT
[36666/2026(15.05.2026 [P (C) - A PATTANAIK COURT NO. [Order Dtd. 2026-05- |WRIT




41260/2021 13 BRANCH-6
36247/2026(15.05.2026 10 (207 PREESD RANAN lepnmRar Entire Brief 1
36252/202615.05.2026 | choo o S RANIANlervrar, Order Dtd. 2026705
36256/2026(15.05.2026 zgégz;2025 SANKAR RANA  |GENERAL Snggme“t Dtd. 2026~ EEiECH_l
36262/202615.05.2026 ?2253;026 RAJESWAR DAS |GENERAL ?gder Dtd. 2026-05-
36281/202615.05.2026 222335026 ?éiéiﬁigIKANTA'GENERAL igder btd. 2026-05 | oNTEMPT
36283/2026(15.05.2026 |1, (517 CHANDES GENERAL Order Drd. 2026-05-
ACHARYA
WRIT
36285/2026(15.05.2026 |15 207 PREESD RANAN lepnmRar Order Drd. 2026-05- ?§?§§SION
BENCH-1)
36307/202615.05.2026  oo0lh o (FRATAY KUMAR lemnERar, Order Drd. 20267057 lgaro
36312/202615.05.2026 | [o00C0 o SERCTE KUMAR - epnprar, Order DEd. 2026-05-
36316/2026(15.05.2026 |, o070 o DRePAR KUMAR - lorngrar Order Dtd. 2026705
36322/2026(15.05.2026 2o 200 SOV IASANIAN - epnmRar Order brd. 2026-05-
36324/202615.05.2026 S0 B0 KOMAR O lornmRar, order Drd. 2026-05-
36328/202615.05.2026 ?§£§1;2026 ﬁggﬁﬁgEiNSARI GENERAL Jpoer bra. 20267057
36333/2026(15.05.2026 | i GENERAL Order Dtd. 2026-05-
ACHARYA
36360/202615.05.2026  hoo oo (BEARAYE KOMAR emnprar, Entire Brief e
36387/202615.05.2026 gg£§>;025 SO TANTR lerNERAL Commissioner Report
36456/202615.05.2026 | ryoo o [FRATAT CHANDRRgrypRar, Order Drd. 2026-03-
WRIT
36457/2026(15.05.2026 |70 (5)°  STCREANIR  epnmrar Order Drd. 20267057 ?E?gggION
BENCH-1)
36461/202615.05.2026 ??§§52626 P oaony GENERAL ?gder ptd. 2026-05-
36473/202615.05.2026  |goontT o A GENERAL order Drd. 20257047




BLAPL-

MANORANJAN

Order

Dtd.

2025-07-

36476/2026(15.05.2026 8841,/2024 |PRADHAN GENERAL 02
WRIT

WP (C) - Order Dtd. 2026-05- |BRANCH

36478/202615.05.2026 10553/2026 PAWAN KUMAR GENERAL 13 (DIVISION
BENCH-3)

CMP- SURYAKANTA Order Dtd. 2026-05-
36479/2026(15.05.2026 804/2026 PALAT GENERAL 12

BLAPL- MANORANJAN Order Dtd. 2025-07-
36482/2026/15.05.2026 7357/2024 |PRADHAN GENERAL 07

BLAPL- MANORANJAN Order Dtd. 2025-01-
36484/20261(15.05.2026 8833/2024 |PRADHAN GENERAL 09

BLAPL- MANORANJAN Order Dtd. 2025-07-
36485/2026(15.05.2026 8834/2024 |PRADHAN GENERAL 07

ABLAPL- Order Dtd. 2026-05-
36488/202615.05.2026 5175/2026 MANOJ RANA GENERAL 14 BAIL-2

BLAPL- MANORANJAN Order Dtd. 2025-01-
36489/2026(15.05.2026 8833/2024 |PRADHAN GENERAL 09

BLAPL- Order Dtd. 2026-05-
36491/202615.05.2026 4510/2026 ANKANN PANDA |GENERAL 1c BAIL-1

WA- MANOJ KUMAR Order Dtd. 2025-07- |WRIT
36497/2026(15.05.2026 3222/2023 |RANA GENERAL 17 APPEAL

WA- MANOJ KUMAR Order Dtd. 2025-07- |WRIT
36498/2026(15.05.2026 146/2024 RANA GENERAL 17 APPEAL

ABLAPL- Order Dtd. 2026-05-
36563/202615.05.2026 42412026 DIBAKAR BISWAL |GENERAL 14

WA- MANOJ KUMAR Order Dtd. 2026-03-
36565/2026(15.05.2026 1819/2025 |RANA GENERAL 09

RSA- MANOJ KUMAR Order Dtd. 2026-05- |SECOND
36572/20261(15.05.2026 267/2016 RANA GENERAL 15 APPEAL

ABLAPL- ASUTOSH Order Dtd. 2026-05-
36573/2026(15.05.2026 1414/2026 |TRIPATHY GENERAL 14 BAIL-1

WA- SRITAM KUMAR Order Dtd. 2026-05- |WRIT
36587/2026(15.05.2026 233/2024 MOHAPATRA GENERAL 04 APPEAL

WA- MANOJ KUMAR Order Dtd. 2026-01-
36588/2026(15.05.2026 886/2025 RANA GENERAL 15

WP (C) - MOHAMMED Order Dtd. 2026-05- |WRIT
36590/202615.05.2026 4 1567 /5026 IMUSTAQ ANSARI |CONERAD 13 BRANCH-1

WA- SRITAM KUMAR . WRIT
36594/20261(15.05.2026 233/2024 MOHAPATRA GENERAL Misc.case APPEAL

WA- SRITAM KUMAR . . WRIT
36595/2026(15.05.2026 233/2024 MOHAPATRA GENERAL Entire Brief APPEAL

FAO- MANOJ KUMAR Order Dtd. 2025-03- [ISC-
36597/2026(15.05.2026 336/2018 RANA GENERAL 57 APPEAL

SEC.




36600/2026|15.05.2026 |"RBA~ BIDYADHAR SAHU GENERAL Order Dtd. 2026-05- 1, s
14/2021 15
FAO- MANOJ KUMAR Order Dtd. 2025-09- [15C-
36603/20261(15.05.2026 138/2018 RANA GENERAL 1o APPEAL
SEC.
36607/2026/15.05.2026 |[PRBA- BIDYADHAR SAHU GENERAL Order Dtd. 2026-05- | ;
13/2021 15
36608/2026|15.05.2026 |"RBA- BIDYADHAR SAHU |GENERAL Order Dtd. 2026-05- |, ;
13/2021 15
WP (C) - Order Dtd. 2026-04- |[WRIT
36361/20261(15.05.2026 19027/2023 T NAYAK GENERAL 15 BRANCH-8
WP (C) - Order Dtd. 9999-12- [WRIT
36362/2026(15.05.2026  |1co7e") 01T RANI GENERAL " R ANCH-3
RPFAM- Order Dtd. 2026-05- |FIRST
36363/20261(15.05.2026 73/2013 S JAJDEV GENERAL 04 APPEAL
WP (C) - Order Dtd. 2018-12-
36364/2026|15.05.2026 |/ o507, IS DHIR GENERAL 3
BLAPL- Order Dtd. 2023-10-
36365/2026(15.05.2026 |02 000 R K MALLICK GENERAL 0% BATL-1
WP (C) - Order Dtd. 2026-05- [WRIT
36366/20261(15.05.2026 27112/2013 R C PRADHAN GENERAL 19 BRANCH-8
36367/2026|15.05.2026 |09C H K BHOL GENERAL Entire Order
: : 1168/2000
WRIT
WP (C) - Order Dtd. 2023-03- |BRANCH
36369/2026/15.05.2026 33703/2022 P K LENKA GENERAL l6Petition, Annexure, |(DIVISION
BENCH-2)
WP (C) — Order Dtd. 2026-05-
36373/2026(15.05.2026 18348/2024 T NAYAK GENERAL 07
WP (C) - Order Dtd. 2025-07- |[WRIT
36376/2026(15.05.2026 |, -1’ |S K MOHANTY GENERAL o R ANCH_1
BLAPL- Order Dtd. 2026-05-
36378/2026(15.05.2026 1496/2026 P K SWAIN GENERAL 11
CONTC- Order Dtd. 2026-05-
36383/2026(15.05.2026 2357/2026 P K SWAIN GENERAL 07
WP (C) - Order Dtd. 9999-12- |[WRIT
36393/20261(15.05.2026 8050/2026 M K JENA GENERAL 31 BRANCH-3
WP (C) - Order Dtd. 9999-12- |[WRIT
36394/2026(15.05.2026 15128/2026 M K JENA GENERAL 31 BRANCH-3
WRIT
WP (C) - Order Dtd. 2026-05- |BRANCH
36395/2026(15.05.2026 10450/2026 U CHHOTARAY GENERAL 08 (DIVISION
BENCH-2)
WP (C) - Order Dtd. 2026-06- |[WRIT
36396/2026(15.05.2026 12352/2026 S R BARIK GENERAL 29 BRANCH-5




CRLMC- Order Dtd. 2026-06-
36397/2026|15.05.2026 1566/2026 P S DAS GENERAL 09

WP (C) - Order Dtd. 2026-05-
36398/202615.05.2026 12811/2026 S S PASAYAT GENERAL 19

WP (C) - Order Dtd. 2026-05-
36399/2026(15.05.2026 12421/2026 S K BISWAL GENERAL 08

CRLMC- Judgement Dtd. 2018-
36513/2026(15.05.2026 956/2009 |\ SRHOO GENERAL 0423

WP (C) — Order Dtd. 2024-05- [WRIT
36514/2026|115.05.2026 13792/2024 M NAYAK GENERAL 30Petition, Annexure, BRANCH-7
36515/2026 15.05.2026 |"% (C)~ M DAS GENERAL Entire Order

: : 2144/2009

CRA- Judgement Dtd. 2019- |CRIMINAL
36516/2026(15.05.2026 168/1999 H S PAIKRAY GENERAL 08-26 APPEAL

CRLA- Judgement Dtd. 2022- |CRIMINAL
36517/2026(15.05.2026 345/2006 N SAHOO GENERAL 05-06 APPEAL

CRLMC- RATIKANTA Order Dtd. 2025-07-
36519/2026|15.05.2026 1690/2025 MOHAPATRA GENERAL 02

WP (C) — Order Dtd. 2026-05-
36521/2026|15.05.2026 13519/2026 N.SAHOO GENERAL 17

WP (C) — Order Dtd. 2026-05- |WRIT
36522/2026|15.05.2026 13525/2026 N.SAHOO GENERAL 19 BRANCH-2

WP (C) — Order Dtd. 2026-05- |WRIT
36524/20261(15.05.2026 14757/2026 DIGAMBAR SETHI |GENERAL 14 BRANCH-1

ABLAPL- Order Dtd. 2026-05-
36526/2026(15.05.2026 5174/2026 DIGAMBAR SETHI |GENERAL 14

WRIT

WP (C) — Order Dtd. 2026-05- |BRANCH

36531/2026(15.05.2026 1423472025 P K DAS GENERAL 14 (DIVISION
BENCH-1)

BLAPL- Order Dtd. 2026-05-
36532/2026(15.05.2026 9903/2024 M K PANI GENERAL 14 BAIL-1

RVWPET- Order Dtd. 2025-11-
36533/2026(15.05.2026 149/2025 S K SAHOO GENERAL 29

WP (C) — Order Dtd. 2026-05- |WRIT
36534/2026/15.05.2026 14420/2026 P K MALLICK GENERAL 11 BRANCH-8

CONTC- Order Dtd. 2026-05-
36537/2026(15.05.2026 2774/2026 K K NATH GENERAL 15

WP (C) — Order Dtd. 2026-05- |WRIT
36539/2026(15.05.2026 15177/2026 K K NATH GENERAL 15 BRANCH-2

ABLAPL- Order Dtd. 2026-05-
36542/2026(15.05.2026 5104/2026 B ROUT GENERAL 12

WP (C) — Order Dtd. 2026-05- |WRIT
36544/2026|15.05.2026 13358/2026 P K BARIK GENERAL 01 BRANCH-5
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36545/2026(15.05.2026 10 5)°  lp k pasa GENERAL Order Drd. 202605 R s
36546/202615.05.2026 g5 00, [P SAHOO GENERAL Jpder brd. 20267057
36547/2026(15.05.2026 )5} & x RoUT GENERAL Order Drd. 2026705 R
36548/2026|15.05.2026 giégé;2025 R K ROUT GENERAL ?ider btd. 2026-05- giiECH—6
36580/2026|15.05.2026 522%35026 ;§§§§§§SH GENERAL ggder brd. 2026-05-
36586/202615.05.2026  |Syeso o N SAHOO GENERAL order Drd. 20227057 [CRININAL
36631/2026(15.05.2026 g§252352 R SAMAL GENERAL 2§der ptd. 2026-03- EEé?é?é;
36632/2026(15.05.2026 255?52626 P K JENA GENERAL gzder btd. 2026-05= g,y g
36633/2026(15.05.2026 222?52626 P K JENA GENERAL gzder brd. 2026-05= Iparp
36634/202615.05.2026 25232619 A NAYAK GENERAL 2§der ptd. 9999-12- gii;CH_4
WRIT
36635/202615.05.2026 gféii;2019 K NAYAK GENERAL ?gder ptd. 2025-06- ?E?SEEION
BENCH-1)
36636/202615.05.2026 ?féi>5019 A NAYAK GENERAL 2§der ptd. 9999-12- giiECH_7
36637/2026(15.05.2026 225;2023 P K MISHRA GENERAL 2igiiifzigliiiz;ii;’ giiECH_5
36638/2026(15.05.2026 12 (2)7 A K BISWAL GENERAL Srder Drd. 20250 R
36639/2026(15.05.2026 |27 |s R BARIK GENERAL Order brd. 20237087 Iy g.c.
36640/2026(15.05.2026 g§£32624 R K NAYAK GENERAL 2gder prd. 2024-01- g?iECH_4
36641/2026(15.05.2026 |02 (S)° - |a NANDA GENERAL Order Drd. 2026 R s
36642/2026(15.05.2026 1 (007 IR samAL GENERAL Opder Drd. 2026-05m R s
[36643/2026(15.05.2026 |wp(C) - C SAHU GENERAL Order Dtd. 2026-05- |[WRIT
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13503/2026 12 BRANCH
(DIVISION
BENCH-1)
36644/2026|15.05.2026 |"E(C)~ C SAHU GENERAL PetitionAnnexure
SYY 32422/2025 ’
CRLMP- Order Dtd. 2025-10-
36645/2026|15.05.2026  |Zo 0o [P K MALLICK GENERAL o
ABLAPL- Order Dtd. 2025-10-
36646/2026(15.05.2026 |-~ . |P K MALLICK GENERAL 5 BATL-1
| CRLA- Order Dtd. 9999-12-
36647/2026(15.05.2026 |20 0, |C R KAR GENERAL 3
| BLAPL- Order Dtd. 2026-05-
36648/2026|15.05.2026 |, Cog oo A SAHOO GENERAL T
WP (C) - Order Dtd. 2026-05-
36649/2026|15.05.2026 |1, 00y’ 000 |0 P KAR GENERAL i
CRLMC- Order Dtd. 2025-12-
36650/2026(15.05.2026 |70 0 o |T K MISHRA GENERAL 1
WRIT
WP (C) - Order Dtd. 2026-05- |BRANCH
36651/2026(15.05.2026 |70 0070, |J P KAR GENERAL Te (DTVISTON
BENCH-1)
WP (C) - Order Dtd. 2026-05- |WRIT
36653/2026|15.05.2026 oo’ 0|0 P OKAR GENERAL e ERANCH-1
WP (C) - Order Dtd. 2026-05- |[WRIT
36654/2026|15.05.2026 | /o' 01T P KAR GENERAL Te ERANCH-2
BLAPL- Order Dtd. 2026-05-
36656/2026|15.05.2026 |00 © 0 o A SAHOO GENERAL T
BLAPL- Order Dtd. 2026-05-
36657/2026(15.05.2026 |,/ c0, 0 o M K NAYAK GENERAL Te
BLAPL- Order Dtd. 2026-02-
36658/2026|15.05.2026 000 0 oM K MOHAPATRA |GENERAL >3
WP (C) - Order Dtd. 2024-02- |WRIT
36659/2026115.05.2026 |50 575014 (A K MISHRA GENERAL 13 BRANCH-7
BLAPL- Order Dtd. 2026-05-
36660/2026|15.05.2026 [, " o [A SUNDARAY GENERAL Te BATL-1
BLAPL- Order Dtd. 2026-05-
36661/2026|15.05.2026 [, o B K PANDA GENERAL Te
BLAPL- Order Dtd. 2026-05-
36662/2026(15.05.2026 |7 |G JAYASINGH GENERAL Te
| WP (C) - Order Dtd. 2026-05-
36663/2026|15.05.2026 o077 0, |G JAYASINGH GENERAL Tc
| BLAPL- Order Dtd. 2026-05-
36664/2026|15.05.2026 | oo "o, o |S PRADHAN GENERAL Te
WP (C) - Order Dtd. 2026-05- |[WRIT
36665/2026(15.05.2026 | ) 2o/0 o |S PATTANAIK GENERAL Te R ANCH-3
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